SHRI KUMAR DEEPAK DAS: ... till the CBI completes its investigation for the ends of
justice, equity and administrative fair play as it would not be out of place to mention that huge
amount of money, to the tune of fourteen crores, was unearthed from the car garage of a relative
of the prime accused in the scam. Sir, recently arrested Mr. Jewel Garlossa made a sensational
statement before the media that the most wanted self-styled Commander in Chief, Niranjan
Hojai, by National Investigation Agency, in fact, fled away from the country with the permission
of the State Government. According to the NIA, he was the most wanted accused in the entire
scam.

It is, therefore, demanded to take action against those whose names are involved in this
scam of siphoning of central funds in Assam’s North Cachar Hill District to prevent miscarriage of
justice and abuse of power for achieving collateral gain at the cost of the development of the
nation.

MR. DEPUTY CHAIRMAN: Okay, thank you. Your time is over.
SHRI KUMAR DEEPAK DAS: Sir, there was some disturbance during my speech.

MR. DEPUTY CHAIRMAN: No, no, that disturbance time is included in it. ... (Interruptions)
Your mike is off now.

SHRI BIRENDRA PRASAD BAISHYA (Assam): Sir, | associate myself with the issue raised
by the hon. Member.

Incidents of attacks on girls and women in Raipur and other places in the
name of moral policing

St AER fheas (B<Te) @ oW S 9RéT drey, § I8 R Udh 984 38d
TR IS AT g1 U8l R Pl BTG ¥CT b YR H AlSIdT ged gRal drefid e
H, I Ud QR a1 2 AR g T 9§ 20 HIex &I X W 2, “WhSRIy $ 791 32 I T8 B
el 1 Ugel A & S| sl off fSTae! ot a8f ST SR H 17| SO URIR §7hiH
off| I8 U 1 IS & 6 519 ) &l BIg AhRId Biehl 2 A1 gferd &Y sa! gfclel 81t 81 981 =
gferst Hivle el SR 981 W g & 3R Ueb 78 AT, e W1, geb Aol 5 I8l R
TSl & 1Y ...(TIHM). .
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S psody 2 i S ol S g § o g
s S o S0 s e i (IS )l S 1 s o
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i AR 91T (ISHT) : AR, ..(TAEM)...

7t STRAHTARY : STH! Tl AR ..(TaEM)... I8 TSHIC g3l B ...(aegm)... 71for Sft, a8
Hex ysfie gaTl &l ...(ag)... 3l ITH! dler Y1 ..(FaEM)... ITD] dlel ISy
...(&AYT)... She is speaking. ... (Interruptions)...

et W R (Feg ween) < R, L.(aET)... 26 ot 9o @ gotrerd IR .. (g e). .

it Suqumfy ﬁﬁ’s’\_ﬂ\_ﬂﬂé§7 ...(&IYT)... How can | give? ... (Interruptions)... How
can | give? ....(Interruptions)... 34 T8 T IRFRT ST I 87 ...(FGUM).... Let it be answered.
..(Interruptions)...

i} farora oR wuroht : WX, ...(FaEE). ..

A SURATIF : BIE B g FSATgS BRI b 98 4 & AT AL ...(FaEH)... H=R 7 Afeq
&1 8, which has been taken. ... (Interruptions)...

ST, YU TG (IORAT) : TR, ...(TALTH). .

MR. DEPUTY CHAIRMAN : What we are following is ... (Interruptions))..
S ST Ao (AHATS) : W, .. (FAH)...

Teh A1 R : YIRAT A189 1 9 accept [HAT 81 ...(HM)...
el gaT HRA (4T 1) : R, ..(FaIH)...

7t STHUTIRY : IE WL LN 2 ...(FIUH).... Please, sit down. ... (Interruptions))... What we
are following is ... (Interruptions)...

it SR 9IfYT : R, ...(FGHM)... 3P BRI &) IE 81 VBT 2 ...(FGEH). .

MR. DEPUTY CHAIRMAN: Mr. Pany, you have no business to threaten the hon. Member.
...(Interruptions)... Please, Mr. Pany. ....(Interruptions)... Mr. Pany, this is too much.
...(Interruptions). All the hon. Members are seeing. ...(Interruptions)... This is too much on
your part, Mr. Pany. You are a responsible Member. ...(/m‘errupz‘/ons)... This is not the way to
behave in the House. ...(Interruptions)... Even if you are agitated, you have no business to
show a finger to the hon. Member. ... (Interruptions)... You are a disciplined Member. There is
no need for you to get so much enraged. Hon. Members have given the notice for Zero Hour
matter and that notice has been admitted. Maybe what they say may not be palatable to you.
This is Parliament; we have to learn to respect the views of others. (/m‘errupt/ons) Please, |
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request..(/nterrupt/ons) Give a notice, give a clarification, but not here. (/m‘errupz‘/'ons) Mr.
Punj, you know in Zero Hour...(Interruptions)... | am asking the Members with folded hands.
...(Interruptions ) 314 3fSTI ...(AEEM)... This is not a correct procedure. We are derailing Zero
Hour. It has been appreciated by everybody. Please, Mr. Punj.

SHRI BALBIR PUNJ (Orissa): One minute, Sir. (Interruptions)
MR. DEPUTY CHAIRMAN: Yes. ...(/nz‘errupt/ons)

SHRI BALBIR PUNJ: *

R BRAR (SR T3 « *

MR. DEPUTY CHAIRMAN: No. (/nterrupﬂons) Nothing of what you are saying will go on
record because in Zero Hour.. (Interruptions).. One minute. ...(Interruptions)... That has not
gone on record. Please, sit down. | again appeal to the hon. Members, Zero Hour, as you
know, is not given in the Rules. But still we are admitting even some of the issues which do not
strictly come under Zero Hour. But hon. Members insist that it should be done. It is not possible
for the office to examine everything. You give notice for an issue to be raised. Once we have
done our job, it comes up. It is Parliament and here all shades of opinions are expressed. It will
not be hundred per cent palatable to each other. But we have to learn to listen. We have been
doing it. Please allow the hon. Member. She is a very senior Member. ...(Interruptions)... If it is
not a fact... (Interruptions )... Nothing will go on record. ...(Interruptions ... Nothing will go on
record. ... (Interruptions)... Please, ST St 31 ST .. (FaEm). .

off foa wfear : *

MR. DEPUTY CHAIRMAN: Nothing will go on record. ...(Interruptions)... Nothing will go
on record. Please.

#f R wfear : *
MR. DEPUTY CHAIRMAN: Nothing will go on record.
i} foma feaw : *

MR. DEPUTY CHAIRMAN : Nothing will go on record. 31 &¥iic &R 1T ...(ae ). .
HICIR ST, HFeIE B SITY...(TIET)...

off foa wfear : *

ft STTafey : HicaR S, emg 33 ..(aaem)... <RI, 9 AR FwR € ...(@aum)...
Bl DI AT A Il When you raise an issue in Zero Hour and they disturb you, you don’t like
it. ...(Interruptions)...

ST YT 31PN : *

sft fa wfeaw « *

oft STGUIY : 319 DIV ...(ELUM)... 3T AN s 8, 397010 d W) WS 21 99 98 8y,
S ..(EET)....

oA foa wfeaw : *

*Not recorded.
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it SUUTTfa : Hfcar S, 3y IfSTl ....(aaem ). .
it g7 UIfY | *

MR. DEPUTY CHAIRMAN: Nothing will go on record. ...(Interruptions)... What Mohsinaji
says will only go on record. ... (Interruptions)

SHRI TIRUCHI SIVA (Tamil Nadu): Sir, everything should be addressed to the Chair.
....(Interruptions)... Let them address the Chair. ...(Interruptions)

MR. DEPUTY CHAIRMAN: Nothing is going on record. ... (Interruptions)
sft famg Jfear « *
o} SR 91y : *

MR. DEPUTY CHAIRMAN: Don’t do that. ...(Interruptions)... They don’t address the
Chair. ...(Interruptions)... | told Shri Pany that he should not directly address the Member.
...(Interruptions)... Nothing will go on record. ...(Interruptions)... SRAY, MY S ¥ T
Pﬁﬁrq, nothing is going on record. If you don’t stop, | will have to stop the television also.
...(Interruptions)

SHRIMATI MOHSINA KIDWAI: Mr. Deputy Chairman, Sir, | will read out my notice which
has been properly admitted by the Chairman. | am not going to say anything apart from that.

Sir, | want to raise a matter in the House relating to certain happenings in Raipur and couple
of other places.

Sir, this act of violence against women in the name of moral policing has defied all norms of
a civilised and cultured society. India is a multicultural and multi-linguistic society where every
one has been given fundamental right to practise his or her own way of life. (Interruptions)
Nobody and no group can force anybody to live in this country as per its whims and fancies.
(Interruptions)

MR. DEPUTY CHAIRMAN: Please sit down. ...(Interruptions)... Nothing is going on
record. (Interruptions)

A g wfeam : *

MR. DEPUTY CHAIRMAN: Members are talking while sitting. | will not be able to control
them if they are sitting and talking. ... (Interruptions)... Please sit down. ... (Interruptions)

SHRIMATI JAYANTHI NATARAJAN: Sir, | have a point of order.
off STUTTfY : SARY 3iTaR & TTBT F-T WIS 3T TSN B ... (AT

SHRIMATI JAYANTHI NATARAJAN: Sir, the hon. Member is talking about me. So, | have a
point of order. ...(Interruptions)

7} o SfeAR : SR 3ifeR H FA1 @I AT 3SR B, J3I wl q4TS...(FGHTH)

*Not recorded.
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MR. DEPUTY CHAIRMAN: It has not gone on record. ...(Interruptions)... | don’t
understand what has happened today. For one year, we have run the Zero Hour very smoothly.
...(/nterrupﬁons)... It is your responsibility; it is your responsibility; and, it is your responsibility.
It is not the responsibility of the Chair. ...(Interruptions)... Please keep that in mind. Please,
don’t go on commenting. ...(Interruptions)

SHRI Y.P. TRIVEDI: Chair has to be respected. ....(Interruptions)

SHRIMATI MOHSINA KIDWAI: Sir, when this was shown on TV, girls being chased,
thrashed, pulled by their hair and faces blackened, | think these very goons who had support of
the State have blackened the face of India which is multi-culture, heterogeneous and gives
space to all faiths and religions. ... (Interruptions)

SHRIMATI JAYANTHI NATARAJAN: Sir, look at them. ... (Interruptions)
SN SUFUTUF : 89 TIH1 BT 19 BRI ... (FGEH).... &SI T TN 96 S8Y ....(HT)

SHRIMATI JAYANTHI NATARAJAN: Sir, | want to know if you are going to allow
Mr. Javadekar to say that. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: | am not allowing. ...(/nterrupt/ons)... How can you say that |
am allowing? ...(Interruptions)... What can | do if they sit and talk? Please understand the
position of Presiding Officer. Because of your quarrels, our blood pressure will go up.
(Interruptions ) Please sit down. (Interruptions)

SHRIMATI MOHSINA KIDWAI: Sir, | demand stringent action against the people involved
and also the officials of those areas who remained mute spectators.

Sicht AT fheas : weicy, H 9H< BR R8T g ...(@au)... H fodl urdl R srerg e
TTRE g ...(TaLT)

o S e (DA} e 2 S e e e S pa D lgdl b M_Flf-n__,-i ]
[—-{-;J-"'-h ) EENETTIPETYL L BT PREY
MR. DEPUTY CHAIRMAN: Okay. That is a good gesture. ...(Interruptions)...

SHRI VINAY KATIYAR: *
St Aref fheas : § Ue 91d $2 R0, 710 91 .. (Fagm)...

F(;l;|h:)__:ﬁ._:_héﬁdnd_ﬁufin?sxﬂgﬁ.i=5#:I.__'ﬂ_j-'éﬁ_-\um;-l_):’i—lﬂ I
st Sugumfa : ey 9 3y, ...(Interruptions)... Nothing will go on record.
...(Interruptions )... Nothing will go on record. #H 9t 3@ g ...(TaHM)...

SHRI VINAY KATIYAR: *
MR. DEPUTY CHAIRMAN : 31T 83, 39 §f3T ... (Interruptions ). ..

STl AR fheas : off 991 & A, IR T & o A1 e Y diewrs fhan
.(ALT)... § 3TIH HEA1 AT § (6 7P Rl T | e HIRATS B+ 1| g=dTa |

*Not recorded.
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MR. DEPUTY CHAIRMAN: Thank you. Thank you. Thank you. Shrimati Brinda Karat.
...(Interruptions)... Shrimati Brinda Karat. Sf&T, 83T ... (Interruptions)... That subject is over,
please. ... (Interruptions)...

S1. 99T BTN : FEIGY, H W &1 37 faw 4 dg el gl

1. DT ST ([ORT) : FRIG, § 98 1 39 favay | Hag Fehl g

st faga ST (fewmae wewr) : weiew, § w93 &1 39 fawy 9§ dag o=l g
31 foraaedt et (77 vew) < Heiey, H W 31 59 favy | dag Sl gl

MR. DEPUTY CHAIRMAN: All are associating. It is there on record. ...(Interruptions)...
Please sit down. Please sit down. ...(Interruptions)... Yes, Smt. Brinda Karat.
...(Interruptions)...

2l g dile

SHRIMATI BRINDA KARAT: Let the House be in order, Sir. ... (Interruptions)...
SHRIMATI JAYANTHI NATARAJAN: *

MR. DEPUTY CHAIRMAN: Nothing will go on record. ... (Interruptions)... Nothing is going
on record.

7t ot AR wuroft : *
it THTI TATSH : *
it SE=TRTIOT gIfdy ;- *
iyt A R : *

MR. DEPUTY CHAIRMAN: Hon. Members, nothing will go on record ... (Interruptions)...
You see nothing is going on record. Why are you worried ?

=7} farora o wuoft : *
SHRI VINAY KATIYAR: *
SHRIMATI MAYA SINGH: *

MR. DEPUTY CHAIRMAN: You see there is nothing for me to delete from the record. It is
not going on record. ... (Interruptions)...

SHRIMATI JAYANTHI NATARAJAN: *

MR. DEPUTY CHAIRMAN: Nothing is going on record except what Shrimati Mohsina
Kidwai has spoken. ... (Interruptions)...

t[Transliteration in Urdu Script. ]
*Not recorded.
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